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has charged the Vice-Chaneellor 
with making illegal appoint me its. 
The appointment of Shri Veeraba-
dhu, as Chief Executive on contract 
and paying him Rs. 7000/- as salary 
in violation of the guidelines has been 
referred. 

— The University his no informa-
tion about any group of employees 
called "Save IGNOU group" in the 
University. There are serveral 
associations representing Teachers, 
Officers, Non-teaching staff, Secreta-
rial staff. Professional and Technical 
staff,  SC/ST  employees  etc. 

— Shri N. Veerabadhu, who was 
Chief Engineer in (CPWD, was appoi 
nted by the University as Chief Engi-
neer on deputation on 4-7-1991. on 
his retirement from the CPWD, the 
University appointed him on contract 
basis as Chief Engieneer on a 
consolidated salary of Rs. 7000/-per 
month. He was not appointed as 
consultant. 

(iii) There are charges of mis-use of 
Japanese grant amounting to Rs. 7.94 
crores; teachers belonging to the 
Group say that there are no records 
available to indicate utilisation of the 
equipment purchased from the grant. 

— The Government of Japan 
provided a grant of Rs. 611 million 
Yen (Approx. Rs. 7.50 crores) in 
November, 1988 to set up a modern 
post production facility for producing 
audio-video learning packages for the 
University's programmes. According 
to this agreement, all the equipment 
was to be procured, supplied and 
installed by the Japanese authorities 
themselves. Accordingly, the Japa 
nese authorities supplied a id installed 
the equipment and commissioned the 
facility in May, 1990. 

(iv) Non-acceptance of the teachers' 
demand for l/3rd elected representa-
tion in both the Academic Council 
and the Board of Management and 
alleged systematic effort to margina-
lise teachers from the crucial process 
of decision-making. 

— The Academic Council and the 
Board of Management are constitu-
ted according to provision in the Act 
and statutes. The existing com-
position of these bodies, which 
includes representatives of teachers 
does not envisage election of re-
presentatives   of teachers.. 

 

 



 

  
 

 


